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Meedags ef Geaeral A•sembly 
and Governing Body of 1.C.C.R. 

10112. SHRI B. D. SINGH : 
Will the Minister f\f EXTERNAL 
AFFAIRS he pleased to state : 

(a) how many meetings of the 
General Assembly and Governing 
Body of the Indian Council for Cul-
tural Relation are required to be held 
evrry year ace rding to its Cons itu-
tion; 

,_ (b) how many meetings of the 
a.bo,1e bodies were held in 1980 ; and 

(c) if the required nmnl>erofmcet-
ings were uot held, _how dccis.ions on 
policy matters were taken ? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P.V. NARASIMHA 
RAO) :(a) A'l provided in the Con-

s"itution of the Indian Council for Cul· 
tural Relaj:\ons, its Gt:neral A"sembly 
is required to meet at l··ast once a 
yeat'" and its Govaning Bod:,· sh.tll meet 
at least twice a y~ar. 

(b) No meeting of the above Bodies 
was held during 1980. Hov._:ver, the 
m,~:!tinbrs of the Governing Body and 
General Assemblv w~re held on ~nth 
and 3ut January 1981 resp<"~ctively. 

(c) During the p1Tiod tnckr 
question the three Vice Prcsidenti; of 
the Council had given nec<'.ssary 
policy directions on the advice of 
the Pro7ramme Committee, Finance 
Uomm.ittee and publication Com-
mittee. 

. Parcels Accounts and Balance 
sheet Returns Detained 

10113. SHRI KAMLA MISHRA 
MADHUKAR • Will the Minister of 
RAILWAYS be plea,erl to state : 

(a) whether it is a fact in the first 
half of 19&, monthly pa1·cel accounts 
and Balance sheet returns were deta- · 
ined and accumu4'ted continuously 
for· four 1nonths at New Ddhi; 

(h) whether it is al~··· a fact that 
the Chief Parcel .clerk Inward wa! 
held re ponsiblc for the delay in sub. 
missfon and holding up of Balance 
She<!t accounts to the Accounts DP,-
partment; 

(c) if so, whether the D.A.R. 
Enquiry was instituted against the 
said Chief Porccl Clerk (Inward) 
for detaining tlle accounts returns 
continuously ; and 

(d) if n<Jt, the reasons thereof and 
what action has been taken against 
the said Chief Parcel Clerk Inward ? 

THE DEPUTY ~u~nSTER IN 
THE.1\HNISTRY OF RAILWAYS 
AND IN THE DEPARTMENT 
OF PARLIAMENTARY AFFAIRS 
(SHRI MALLIKARJUN) : (a) to 
{c). Yes. 

(d) The cm1.ccrucd Uhid Parcel 
Clerk Inward. was a\·,rardcd punish· 
ment of with· holding of increment 
temporarily for t\VO years. He was 
also transferred out of New Delhi 
stat.ion. 

Upgradztion of Department of 
Surgery Darbhanga Medical Co!lege 

and Hospital 

10114. SHRI I-L\RINATH :MISRA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state : 

(a.) the date on and fr<im which 
th~ Dcp3rtmcnt of Surgery Darhhanga 
Meclical College and Hospital was 
upgraded by thl! Uuion Govcmment 

.during the Fourth Five Year Plan ; 

(b) the C<Juiprnents and other facili· 
ties which were provided by the 
Cnion Government to the f-tate 
Government for upgrading the ~',Ur­
gery Department ; 

( c) whether it is a fact that the 
grants made available by the Central 
Government under different heads 
was not fully utilised ai.1d a substan-
tial amount was allowed to lapse; 
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(d) ifso, what action Government 
have taken or propose to take .in this 
regard ; __. 

( c) whether fresh efforts are pro-
posed to be made for upgrading the 
Surgery Department of Darbhanga 
Medical College and Hospital ; 

(f) if so, when; and 

(g) if not, the reasons therefor ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH 
AND FAMILY WELFARE (SHRI 
NIHAR RANJAN LASKAR) : (a) 
and (b). Under tho scheme of up-
grada.tion of certain departments in 
medical institutes I oo per cf"nt finan-
cial assistance was given during the 
Fourth Plan Period to the State 
Governments to meet non-recurring 
expenditure on construction of addi-
tional building, purd1ase of equip-
ment, and library and for recurring 
expenditure on salaries of additional 
teaching staff and stipend to post-
graduate students in such depart-
ments. The Department of Surgery 
Darbhanga. Medical College and 
Hospital received a5sistarice under 
this scheme from rst April, 1970. 

(c) to (g). The information is be-
ing collected and will be laid on the 
Table of the Sabha. 

I Overtime Allowance to StafF or 
C.G.H.S. Dispensary, Par-

liament House Annese 

1ou5. SHRI NAVIN RAVANI: 
Will the Minister of HEAL TH 
AND FAMILY WELFARE 
be pleased to state : 

(a) whether it is a fact that Go-
vernment have received many 
letters, memoranda, representa-
tions etc. during 1st February, 1980 
to 28th February, 1981 from the 
staff working in the CGHS Dispen-
sary located in Parliament House 
Annexe, New Delhi regarding 
ever-time allowance and other 
demands and grievances; · 

(b} if so, the details ~; 

(c) the action taken thereon and 
the outcome thereof ; 

(d) whether it is a fact that they 
were not paid over-time allowance 
from 1980 ti11 January, 1981 ; 

( e) if so, the reasons thereof 
and when it is likely to be paid; 
and 

(f) how much amount of such 
overtime has been claimed by each 
category of staff during 1979 and 
1980 and how much paid till 
date ? 

THE MINISTER OF STATE 
IN THE MINISTRY OF HEALTII 
AND FAMILY WELFARE (SHRI 
NIHAR R.ANTAN LASK.AR) : 
(a) and (b) .. Yes. A few repres• 
entations were received from the 
staff of CGHS Dispensary at Parlia-
ment House Annexe for the payment 
of overtime allowance for the days 
when Parliament is in session. 

(c), (d) and (e). The payment to-
wards overtime allowance was held 
up as some relaxation of overtime 
allowance Rules was involved. 
All the claims for overtime allowance 
received upto the end of February, 
1981 have been paid. 

(f) A Statement 1s enclosed. 

Statement 

s. Category Amount 
No. claimed 

and paid 
(Rs.) -- ·-- ------- ----

1979 
Staff Nurses 28o• IO 

2 Pharmacist 249·00 

3 ECG Technicians 1oa·40 
4 Nursing Orderly· 70·05 -




